
GovemmeJII of Jummu11ml K11sfuJJiJ·, 
Trausporl Department, 

Civil Secret(lrittl, Jammu. 

Notification 
Jummu, the /51{ January, 2018 

SHO I 8 :· 1n exercise of the powers con[er;·ed by proviso to rule 
32 read with proviso to rule 81 of the Central Motor Vehicle Rules, 1989, the 
Government of Jammu and Kashmir hereby fix the rate of fees as mentioned 
below:~ 

Purpose Rates(Rs) 
I. Jssmmce or reneWtJI of certijicfltes of registraJion 500/-

am/ (lssigllment of new registmtion mark: 
a) Transport (Three Wheeler/Quadrk-.·clc/LMVs). 
b) Medium Goods Vehicle. 500/-

,.c)' Medium Passenger Motor Vehicle. 5001-
'·d) Heavy Goods Vehic:le. 7501-
e) He-av) Pnsseng_er Motor Vehicle. 750/-
2. Renewal of Driving License for wlrich upplicatioll is Note: Additional fee of 

3. 

~-

4. 

. 

matte after the grace period. Rs 500 for delay of lSI 
year & Rs 1000/- for 
sub~eguent years. 

Ettdorsiflg !tire purclmse //easel ltypolltecation 
agreement. 

:.ll._Three Wheeler/QuadncvcleJLMV. 300/-
b) Medium or Heavy Vehicle" 500/-
c) Fees for cancellation of hire 

purchase/lease/hypothecation agreement or 
issuance of fresh certificate of registration. 200/-

Grmu or relleWIII of certificates of jitm:ss for 200/-
Motor Vellic/es. Note: additional fee of 

Rs 25/- for each day of 
delay after exp1ry of 
~o:ertificate of fitness 
shall be levied. ·-

By order of the Government of Jammu and Kashmir, 

SdJ~ 

(He.mant Kumar Sharma) lAS 
CommilSsioner/Sccrctary to Government 

Transport Department 

No:- Tl~-t4/MVn/2017 D:~tcd: 15 - 01-2018 



opy to the;-
0 l.Joint Sl!cretary. MORTil, Government of India, New DeihL 
02. Principal Secretary to Government, finance Department Civil Secretariat 

(J&K) Jammu. 
03.Commissioner Secretary to Government. General Administration Department 

Civil Secretariat (J&K) Jamrnu. 
04.Trnnsport Commissioner, J&K, Jammu. 
05.Director lnforn1ation. J&K Jammu with the request to kindly publish the 

notH1cation in the two leading newspapers ofboJJJ rhe Qjyjsjons. 
06.Managing Director. J&K SRTC Jammu. 
07. Regional Transport Officer, Jammu I Kashmir I Kathua. 
08.Spccial Assistant to the Hon' ble Minister of State for Transport (Independent 

charge) for information ofHon'ble Minister. 
09.Gcncral Manager Government Press Jammu/Kashmir with the request to 

kindly publish the notification in the extraordinary issue of the Government 
Gazette. 

I 0. Pvt. Secretary to Commissioner/Secretary to Government. Transport 
Department for infom1ation Commissioner/Secretary. 

IJ .Stock file/ln charge website, Transport Department 

,<1-" \Y'\.( 
(R.S Charak) K.As 

Deputy Secretary to Government 
4M'fransport Department 


